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JdARpplicant
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1. §T K. A Nair, Secretary £0 Govte, Dept“ of Env;rnnment & Forests,
: Paryavaran Bheaan, CGO-Complex, Lodhi Ro#d, New fBelhi« -
Zﬁ Subir Datta, Secretary, Union Public Service Commiss ion,
Dholpur House, Neuw Delhid A .
34 M. S*Ragagl, Tha Chairmen, Selection Committes,
: Secretarlat Buildings, Hyderabad. :

'ﬁ@ N;ﬁ REJEJL, Chlef Secretary,, Secretarlat, HyderabadJ
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[

3
5 Fukharjl, Prznc1pal Secretary fo Gawt.. Forestsy
: Enwlrcnment Dept &, -Secretariat, Hyderabadd-

, ‘-'- Y .
64 Rangacharl, The Principal Chief Conservator ©f Forests,
Govta of A.P., Aranya Bhavan, Saifabad,- Hyderabad

Jéﬁﬂaspandants,
Caunsel for the Applicant : Mraﬁ Satyﬁm Reddy -
Counsel for the ResPQndants' : Nr N.ﬂ @eura;, Sr.CGSE
& mr.P.Naveen Rao

C ORA M:

A

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (R)
THE HON'BLE SHRI R.M.GIVA DAS ¢ MEMBER (3)

THE TRIBUNAL FRDE THE FDLLUUING_BRDER:

']

mr.Satyam Reédy for the applicant Nr.N R+ Devraj for the

respondents ang Mmr.@ . Naveen Rap for the State-of ﬂ.P.,

IM view of the time granted in MJAJ601/97 the CP is
closeds Houever .the .applicgnts may revive the CP after ths time
granted in M.AJ601/97 is ower, if by tiat time the judgemsnt is not

implemented.
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